Title : Need for an effective law to take action against fake Universities in the country and steps taken by the Government in regard
thereto.

(i) Need for an effective law to take action against fake Universities
in the country and steps taken by the Government in regard thereto

SHRI RAMJI LAL SUMAN (FIROZABAD): Sir, | call the attention of the Minister of Human Resource Development to the following
matter of urgent public importance and | request that he may make a statement thereon:-

"Need for an effective law to take action against fake universities in the country and steps taken by the
Government in this regard. "

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIARJUN SINGH): Sir, according to the University
Grants Commission Act 1956, the right of conferring or granting degrees shall be exercised only by a University
established or incorporated by or under a Central Act or a State Act or an institution deemed to be University or an
institution especially empowered by an Act of the Parliament to confer or grant degrees. Thus, any institution which
has not been created by an enactment of Parliament or a State Legislature or has not been granted the status of a
Deemed to be University, is not entitled to award a degree.

The Act also provides that no institution, other than a University, established or incorporated by or under a Central
Act, or a State Act, shall be entitled to have the word 'University' associated with its name in any manner
whatsoever. Under the Act, the contravention of its provisions is punishable with fine. Apart from the fine
prescribed, any attempt to cheat the public by offering unauthorized degrees by ineligible institutions would also
attract the appropriate provisions of the criminal laws.

* Also placed in Library, See No. LT 2736/05.

The UGC puts up the list of such institutions on its website and also issues Press releases at the beginning of each
academic session for wider awareness in the public interest. The Commission cautions aspiring students not to
seek admission or deal with fake institutions. The UGC has also taken up the matter with the State Governments
for enforcing penal provisions under the Indian Penal Code against those responsible.

Thus, it may be observed that legislative provisions already exist to check fake institutions functioning in
contravention of the UGC Act. Proposals to make more stringent penal provisions in the existing laws in this regard
are also under the Government's consideration. In view of this, the Government is of the view that while there could
be a case for strengthening the existing legal framework, there seems to be no need for a separate legislation on
the subject at the moment. However, suggestions from the hon. Members would greatly benefit the Government.
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SHRI P. KARUNAKARAN (KASARGOD): Sir, in the Statement made by the hon. Minister he has mentioned that a
degree can be awarded only by a recognised university. It is true that it is the law. But at the same time, the hon.
Minister in his statement has also mentioned that: "The Commission cautions the aspiring students not to seek
admission or deal with fake institutions." It is very clear that there are a number of fake universities operating in our
country. Education should not exploited for purposes of personal gain. It is true that now-a-days education is the
most attractive and profitable field of investment and these people and groups are investing in this field. It is true
both in case of fake universities as well as registered universities where self-financing colleges are coming up.

In the light of the above, | would like to know from the hon. Minister: Will the Government take appropriate action to
check these things and also formulate necessary steps in the Bill that the Government proposes to bring forward in
this regard to avoid coming up of such fake universities and also propose measures to control the self-financing
colleges in future?

DR. CHINTA MOHAN (TIRUPATI): Sir, the deemed medical universities are collecting Rs. 1,000 per day per
student from the first year and second year MBBS students. Moreover, they also are not following the reservation
policy for the students belonging to Scheduled Castes and Scheduled Tribes community. | would like to know from
the Government as to what the Government is proposing to do in this regard.
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